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insnrance Licences for seitiog wp of
Miai-steel Planty

§72. SHRI KRISHAN CHANDRA
PANDEY : Will the Minister of STEEL
AND MINES be pleased to state:

(8) the names of the parties, who ap-
plied for the insurance licences for set-
ting up the mini-steel plants 1n various
States;

(b) the names of parties who were
issued the licences with the location
thereof; and

(c) the steps Government propose to
take to ensure that the all products of
these mini-plants will be made available
to the consumers at fair-price ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHR1 SAHNAWAZ
KHAN): (a) It is presumed the Hon’ble
Member 18 referring to the apphca-
tions received by Government for grant
of industrial licences to set up elec-
tric furnace cum continuous casting
plants for manufacture of steel ingots/
billets. A list of such applications re-
ceived after February 1970 when the re-
vised Industrial Licensing Policy came
into force, is enclosed. Statement laid
on the Table of the House. ([Placed in
Library. See No. LT-3242/72]

(b) The names of the parties out of
the above who have been granted Letters
of intent/Industrial Licences together
with location are indicated in the state-
went enclosed. Statement laid on the
Table of the House, [Placed in Library.
See No. LT—3292/72].

(¢) The production of ingots/billets
by such units and their disposal are at
present not controlled by Government.

of Ingots and Saleable Steel
in Public Sector Steel Plants

673, SHRI K. BALADHANDA-
UTHAM :

SHRI RAMAVATAR SHAS-
TRI :

N
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Will the Minister of STEEL AND
WINES be pleased to state :

(4) whetber the aggregate production
of ingots and saleable stesl at the coun-
ry's three mild steel plants showed a
decline in the months of April to Jupe
this yeat;
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. (b) if so, the reasons for the decline
in production; and

(c) the steps taken to step up produc-
tion of ingots and saleable steel at these
plants ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI SHAHNAWAZ
KHAN): The aggregate production at
the Bhilai, Durgapur, Rourkeia Steel
Plants under Hindustan Steel Limited
during the months of April to June,
1972, was higher m terms of saleable
steel but lower in terms of ingot steel
as compared to the production in the
corresponding period last year as the
following figures will show :—

{In *0V0 toune)

ApnlJune  Apnil-Juue

197 1974

Ingot Stecl 87,.9 §92.1

Saleable Steel . 026 9 619.9
¢b) The production duiing these

months was affected 1n all the plants on
account of a severe summer, high ab-
senteersm and shortage of coke oven
gas Power shortage due to restrictions
in supply affected production in Kour-
kela and Durgapur. Adverse industrial
relations constituted a principal con-
straint in the Durgapur Steel Plant and
to some extent, affected the Rourkela
Steel Plant also.

(c) Within the limitations imposed by
the industrial relations. situation, parti-
cularly at Durgapur Steel Plant, the
Management of Hindustan Steel Limit-
ed are making all possible efforts to
increase production as rapidly as pos-
sible. These includes: specialised repairs
of Coke Ovens, use of alternative fuels
to supplement gas availability, oil firing
in certain furnaces to augment fuel re-
sources, improved maintenance aimed at
better equipment availability, speeding
up of capital programmes required to
correct existing imbalances in produc-
tion facilities and planned procurement
of spares, refractories and other essen-
tial materials, Recently, a three-tier
joint consultative machinery has been
set up at Durgapur for speedy settle
ment of industrial disputes and grie-
vances and to enlist the cooperation of
the workers in mgximivag Won.
A new rewards scheme has intro-
duced in the Rourkela Steel Plant to
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pravide an additional incentive for -
creasing production progressively.

Purchase of Spares for Durgapur Steel
Plant

674, SHRI VISHWANATH PRATAP
SINGH: Wil the Mimster of STEEL
AND MINES be pleased to stale the
value of spares bought during the last
three years from various sources includ-
gxlg B;itish firms for the Durgapur Steel

ant

THE MINISTER OF STATE N
THE MINISTRY OF STEEL AND
MINES (SHRI SHAHNAWAZ
KHAN). The information 1s being
collected and will be laid on the Lable
of the House.
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regarding benefits of
a8 approved comtractors

677. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
SUPPLY be pleased to state.

(a) the names of 78 newspapers in

which detailed advertisements regarding
the benefits of registration as approved
contractors and the procedure of regis-
tration were published by the Ministry
of Supply in 1971;

b) the names of the
ph(ce)s o of publication ofhwe:xews-

papers;

c) the amount of money paid to
tba&g papers for such advertisements;
and

Advertisement
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